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SHRI M.L FOTEDAR: I said which i 
not in-consistent with law. I may tell the han. 
Member that it is Regulation and Abolition 
Act. So far as the regulatory powers of the 
government are concerned we will fully util-
ise these. We will see that they get wages as 
prescribed under the law. We will see that 
they get welfare measures as provided by 
law. So far as their permanent employment 
is concerned I cannot make any assurance 
which will be contrary to law. 

DR. KRUPASINDHU BHOI: The an-
swer given by the han. Minister for moder-
nisation of liSCO is thatthe existing technol-
ogy is obsolete but whatever Japan Interna-
tional Corporation has prepared the feasibil-
ity report now that technology is also obso-
lete. I also want to know what is the position 
of the pilot plant tests based on DR & KR 
process and whether the Minister will con-
sider to request Japan International Corpo-
ration to give DR technology by which they 
are producing 4 million tonnes 01 steel which 
will require non-coking coal? 

SHRI M.l. FOTEDAR: I may tell the 
hon. Member that so far as the question of 
technology is concerned, there will be trans-
fer 01 the latest feasible technc. logy that is 
available in Japan or in the world. But what 
is new today wi" become old tomorrow. So 
nothing is new everyday. I can assure ·the 
hon. Member about the DPR or the engi-
neering.studies report tilat is under progress 
at this time but I cannot firmly commit at this 
time as to what will be the final report of the 
company which is looking into this at this 
stage. 

DR. DA ITA SAMANT: It is not only in 
liSCO but also in Railways and other public 
sector undertaking there are a number of 
contract labourers. In Railways they are 
there for the last 10 years whereas in NTC 
mills they are there for the last 8 years. So 
while modernising these public sector 
undertakings, Government is 90iil9 to face 
this problem everywhere. Modernisation is 
needed but I want to know whether Govern-
ment is going te issue any broad guidelines 
for protecting the interests of 1hese 21 lakh 

workers and also whether they will be ad-
justed. There are not only contract and cas-
ual workers. They ar like permanent work-
ers. They cannot be used as a guinea-pig 
anywhere. So, modernisation is needed. I 
would like to know whether the Government 
i going to issue any guidelines for adjust-
ment of all the workers. 

MR. SPEAKER: He has already done it. 
There is nothing new to add. 

SHRI M.L FOTEDAR: I must tell the 
hon. Member that there are certain vested 
interests in the country who do not want our 
country to prosper and progress. Some 
vested interests are such that they don't 
want to modernise the steel plants. I have 
given assurance all along that no regular 
employee of the steel plants will get re-
tr.enched. 

I here are some people who say that 
modernisation is going to lead to retrench-
ment of employees. I emphasise this th ing 
that no retrenchment of regular employees 
is going to take place. (Interruptions) 

MR. SPEAKER: He is not going to be a 
part of an irregular thing. 

Coconut Plantations In Non-coconut 
Growing States 

*24. SHRI S.M. GURADDlt : 
SHRI T .V. CHAN · 

DRASHEKHARAPPA: 

Will the Minister of AGRICULTURE 
De pleased to state : 

(a) whether the Coconut Development 
Board has chalked out a plan to take up 
coconut plantations in non-coconut growing 
States; 

(b) whether the Board has d citi d Lv 
popularise coconut cultivation in Orissa. 
Bihar and Madhya Pr desh; and 

(c) if sc, the details of the plan pr pared 
in this ~e ard? 
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THE MINISTER OF STATE THE 
DEPARTMENT OF. AGRICUL TORE A D 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAl 
YADAV): (a). The Coconut 0 velopment 
B~ard h und rtaken a Scheme, -expan-
sion of Are Under Coconuf', in various 
States including non-coconut growing 
States. 

(b) and (c). "Expansion of Area under 
Coconut" Scheme has been undertaken in 
Orissa, Bihar and Madhya Pradesh. In addi-
tion to the above scheme, the Board has Iso 
undertaken the following Schemes:-

(i) Coconut Plantation on Canal 
Embankment in Orissa; 

(ii) Production & Distribution of T x 
o Hybrid Seedlings in Orissa; 

(iii) t:stablishment of Hybrid seed 
Gardens for production of 0 x 
T Hybrids in Orissa; and 

(iv,) k:stablishment of Demonstra-
i'1Qn-cum-Seed Production 
Farms in Bihar and Madhya 
Pradesh. 

SHRI S .. M. GURADDI: Sir, rr.ay I know 
why has the Government not considered 
expansion of programme in coconut cultiva-
tion in the State like Kerala, Karnataka and 
Tamil Nadu where coconut pr:OOuction has a 
supreme position instead of going to the 
States where there is no coconut cultivation 
uptill now? Whether the expenditure in-
curred in these States will be much more 
than it would have been had the expansion 
programme in coconut cultivation been 
taken in th States? 

SHRI SHY AM tAL YADAV: Sir, the 
question mainly relates to Orissa, Bihar and 
Madhya Prad she Therefore, I h ve given 
the details about thes thre State. 

So far s the major coconut growing 
States are ronc rned, there re 14 States 

and 2 Union T erritorees. The schemes are 
already In progre here and ufficie 1-
cation has been mad in thas State. 

SHRI S.M. GURADDI: I would Ii to 
know whether there ar better char c ·of 
increasing the area under cultiva ion spe-
cially in Karnataka. Whet er it is a fad that 
yield per plant in Karnatak . much more 
than in any other State? 

"MaY'1 also know whether the Hoard has 
proposed to set up a coconut research 
centre in Kamataka w' h the help of the 
World . Bank? 

SHRI SHYAM LAL Y OAV: The area 
under--:coeQ._ rodoction in the country at 
presant' 1 ~ million hectares and the total 
prQCjucoon is 6,404 million nuts. Therefore, 
th area is already there. We are making 
intensive cultivation possib e. 

So far aSiKarnataka is concemed, there 
is already one research centre in Kasargod 
in ~erala . We have got one Cernral Planta-
tion Crop Research IAstitl!fe there. We have 
also got 15 sub-stations under all-India _ 
coordinated research projeds on palms. 
Therefore, there i no proposal at present to 
establish any separate one. 

SHRIMATI BASAVARAJESWARI: I 
want to know whether it has come to the 
notice of the Government about a tree be-
longing to a sitting MP, Mr. Ramulu, yielding 
5000 fruits and that the people are going in 
a queue to see that particular tree. Is the hone 
Minister interested in seeing that tree and ,~ 

so, what is the technology which is adopted 
so that the same technology can be ex-
tended to other farms also? 

MR. SPEAKER: 00 I hear correctly-( 
it 50001 

SHRI TI BASAVARAJESWARI: 
Yes, Sir. It is 5000. You can com and 

9 . 

SHRI SHYA LAL YADAV: The yield 
per h are is 520 uts. (/ntel'l1Jptions) 
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SHRI V. SOBHA ADREESWARA 
RAO: I would like to know from th han. 

inistar whether the Govemment· e 
adequate steps to provide due rapr nta-
~n to States like Andhra Pradesh. Kam -
h;.ka and Tamil Nadu, of course standing 
next to Kerala. in the Coconut De opm nt 
Board and extend the activities of this Board 
in thase States to increase the production 
and take care of the mart<eting facilities 
properly so tha the coconur-gro rs get 
maximum justice arid fair price thair Pr0-
duce. 

SHRI SHYAM LAl YADAV: II staps 
hay been takaJ' in ln9Se States of Karna-
taka. Tamil Nadu and Andhra Pradesh and 
sufficient allocation have been made by the 
~nut Development Board. The States 
are well represented in the Boar • Apout 
marketing there was marketing int8rv~ntion 
once by the State agency NAFEO but after 
that there was no need for intervention. 

SHAI V. SOBHANADAEESWARA 
RAO: h is mainly confined to KeraJa but not 
for other States. 

SHRI SHYAM LAL YAOAV: Kerala is 
the State which has' got 55 percent of the 
coconuts. 

SHRI P. M. SAYEED: Our economy 
depends exclusively on coconuts. You are 
surprised to know of one tree yielding 5000 
nuts. You may be further surprised to know 
of a single tree with two or three heads in 
Lakshadweep yielding very well. I want to 
show you also but you have not accepted my 
invitation. 

MA. SPEAKER: I will accompany you. 

SHRI P.M. SAYEED: Especially in the 
coastal areas. the root disease i the major 
disease. Therefore. exclusively we a~ sup-
plying the seedlings from Lakshadw p.1 do 
not mind his taking the seedling to either 
Bihar or Madhya Pradesh or anywhere. ThG 
be seedling and the best variety of cx>conut 
comes from Lakshadweep. I ant to kno 

at 

ny programme to have 
team m ant for production farms to 

:du!Wt!lllv located 1Q/L kshadweep. 

LAL YADAV: appreci .. 
of the hone Member. 

o U DANDAVAT : In La-
kShaf:'w~wan, the number of coconuts are 
more th th number of human beings. 

SHRI P.M. SAYEED: H i factually 
correct. 

SH I SHYAM LAL YADAV: In La-
ksh • the total area under thi ceco-
nut crop, in 1986-87. as perthe figures, is2.8 
thousand hectares and th production is 
about 24.6 million nuts. There wa market-
ing intervention also done in Lak hadweep 
in 1985-86. So far as r search centre is 
co~rn • I do no think that there i ny 
propo al at present. "ther is ne d and, if 
money is available we can consider it. 

R vi Pay Seal for grlcul ur I 
Sci ntl t 

*25. SHRI P.M. 5AYEEDt: 
SHRIMA I GEETA MUKHER-

'JEE: 

Will the Minister of AGRICULTURE b 
pleased to stat : 

(a) whether the Scientist orking in 
the Indian Council of Agricultural Re arch 
have not been granted the revised pay 
scales so far; 

(b) . so, the reasons ther for, 

(c) 
made 
and 

~.Mher the new cats ould 
ith retrospectiv ad; 

tim by hie th 
granted 0 h sci-




